
AL 
 IN THE CENTRAL ADMINISTRATIVE T'RBUN 

KOLTA BENCH 

ØJ.NO. 	of 2017 

I n the matter of 

An AppllCatton under SectiOfl 19 of 

tè 	•AdmifliStrat1V 	TibUflat 

/.• 
Act1985; 

AND 

IN THE MATTER OFH 	•. .•. ,• 

HIMNSHU SAHA 	•' 

son of late AshokKurnar Sha, 

2 KALPANA SAHA, 

Wife of late Ashok Kurnar Sah. 

Eoth residing at * "K" Rod
1  

• 	s. Post Office-• etji Garh; Howrh, 

P7111O8. 

Applicali  



2 

1 

VersuS 

1. UNION OF INDiA, throUh.the 

Seóretary1 Government of India1  

Ministry of Environment and 

Forests, 	ew ••Oelhi,. seVice 

through the Secretary Ministry. of 

Law & Justice , 'BranO Secretariat 
1 	

/ 

.111  Strand Road, Kolkata-700001. 
4. 

2. THE DIRECTOR,. BOTN1CAL 

SUFVEY OF INDIA, CGO 

Complex, Salt Lake City., Iolkata- 

700064. 

3 	THC DEPUTY 01CTOR, 

g.otanical, Survey of India, Easter 

Circle, ShiIlong, Pin 793003. 

4. THE JOINT DIRECTOR, IndIan 

Botanic. Garden (now AJC 'BOse 

Botanic Gardêh) Botanical .Surive 



I' 



O.A.7O4.2O17W1thMA. 4 t7.27  

No. O.A. 35010070512017 	 Date of order: 7.9.2017 

M.A. 350/0041 8/2017 

Present : Hon'ble Dr. Nandita Chàtterjee, Judicial Member 

For the Applicant 	: 	Md. Mahmud, Counsel 

'Forthe Respondents 	: 	Mr:S. Paul1  Counsel 

R 0 E R (Oraj) 

Nandita Chatteriee, Judicial Member: 

Heard Md. Mahmud. Ld. Counsel for the applicant and Mr. S. Paul1  Ld. 

Counsel for the respondents. 

2. 	Ld. Counsel foi)te applint tätes tht the late father of the 

applicant had been a Upper.Diviion Clerk with-the respondent authorities, 
-. ..- 

who had thed in harness on8 11-20,04 That an application for appointment 
Wt 

on compassionatel,.ground Ed béen prèferrd on 9.1.2.2004. Thereafter 

reportedly, several represehtatipfls have been preferred from time to.time, 

but have not been considered tijl .dte. 

Ld. Counsel for the respondents fairly. submits that the respondent 

authorIties are in a process of evolving poflcy matters on compasibnate 

appointment which may take some more time to be concluded. 

Hence, the Q.A. is disposed of by directing the Director, Botanical 

Survey of thdià, i.e. Respondent No. .2 to dispose of the representation 

dated 5.1.2017 by a reasoned and: speaking order which is to be 

communicated to the applicant withln one week of arriving upon a decision 

on the representation. 

An M.A. has been filed for jointly moving the application by the 

applicant and his mother, which is allowed. 



accordingly; 	
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0 

/ 

0 	

0 

. 	. 	 • (Dr. Nanditathatterjee) 

Administrative Member 

sP 
 


